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J. 	 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL IERABAD BENCH: 
1• 	 4. 

AT HYDERABAD 

- S.. 

NO. 964/92 

H 	 Date. of Judgement 24I1-92 	. 

BETWEEN 	 . . . 	. 

Sk. rarooqf) 	
- 	Applicant 

AND 

1. The Chief postmaster-General 
AndhraPradeshCircle, 
Hyderabad. 

. 	 . 	2. The Postmasters-General, : 	 t 
Hyderabad Region, Hyderabad  

3. Superintendent of Post Offices, 
Sangareddy Division, Sangareddy. 

Respondents . 

COUNSEL FOR THE APPLICANT 	. 	Mr. S. Ram&frishna Rao, 

COUNSEL FOR THE RESPONDENT 	. :- Mr. N.R. De'Varaj 

C0M. 

 

Hon'ble Shri R. Balasubramanian : Member (AdmJ.) 

Hon'ble Shri T. CAandrasekhara Reddy Member (Judicial) 

(Judgement of the Division Bench as per Shri R. Bela- 
subramanian, Member (Admn.)- - 

. 	

II 
This application is filed seeking a direction 

to the respondents to(fbj6e him-as HSG-II in accordance 

with letter No. ST/5-2/BCR dated 4-3-92 of th& first 

lit  respondent wherein he had been promoted to the} said 	* * 

cadre:w.e.f. 1-1071991. Even after the receiof , * 

this letter from Rásondent 1; Respondent 3 	not pt  

implemented the drder onthe plea that his case for 

promotion was not considered b the D.P.C. For this 

11 

 contd... 

it 	
• 



TJ 

IN THE CENTRAL ADNINISTRAIJUE IRIBURLHyuERo bENCH 

RI HYUERRBRD 

['.R.N0 , 964/92 

l.A .No.
Oecjsjorn 24-11-92 

A 

Farooqui 	 p e t I t ± n ri 

the scjtj ncr 
(a) 

Versus 

1. chief postmaster-General,AC, Hyd. 
t;PM--yth--aegonBydan. 	 Respondent. 
3. Supdt. of Post offices, Sangareddy divn. 

Devaraj. 	
Aduccat fox 
the Respond it 
(a) 

THE HCN.BLE IMRi R. Balasubrarnanian, Member (Admn,) 

THE HON'BLE I'IR. T. Chndtasekhara Reddy Member (Judicial) 

1 • '.Thcther Reporters of local p&pors may 
be allowed to ass the judom,nt' 

2 To be referred to the Reporters or njt? 

J. Whether their Lcrdsh±p wish to SEC 
the lair copy oi the' Judgment? 

ActhEr it ilceds to s clrculaved to 
other Benches of. the Iribunal? 

of "ice-Chairman Oil .•olum 1,214 (to be submitted to Hori tbIe  
Vice-Chairman wh're he is not ;n 
the Bench) 

FIRES 
M(A) 

-T 	- 

HTCSR 
MCI) 

II 
-a 	( 	 •Ii 

t. 	
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I 	 TYPED BY 	 COMPAREt BY 

CHECKED BY 	- APPROVEJS BY 

IN THE CENTRAL AII4INISTRATJVE TRIBUNAL 

HYDERABAD BENCH : HYDERABAD 

THE HON'BLE MIkt 

\ AND 
THE HON 1.BLE MR.\.BALASUER. IANIAN:M(A) 

AN. 

THE HON'BLE MR.T .CHANDRI~SEREAR, REDDY: 
1(JUDL) 

I 

D 

THE HON'BLE MR.J.ROY MEMBER(JUDL) 

• 	

• Dated: 

• 	 ORDER/JTJ4EkJ 

• R.  

O.A.No. 

• 	(wpNo 	4 

L_.adntted and interim thrections 
issued. 

lilled 	 -' 

aispo\ed of with directipus 

smis'ed 

• 	 smissd as withdrawn 

Dismisse'\1 for default 
• 	• 	 • 	

M.A.Orderd/Rejected  
pvm 

No orders \as to costs. J----. c 
' Go 	IAdm;flbstratlVa 1!ibunat 

- 	

DESPATCI 	y 
- 	 oNov;992 

L ITYDIZRAI3AD B4f4CH. 
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